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against certain officers of the ex- 
Saurashtra Railway for alleged crimi­
nal conspiracy to defraud Government; 
and

(b) whether it is a fact that one of 
the officers has since died?

Hie Minister of Home Affairs 
(Pandit G. B. Pant): (a) The case has 
ended in acquittal.

(b) Yes

Untourhability

*88. Shri B. C. Mullick: Will the
Minister of Home Adairs be pleased 
to refer item No 12 page 14 of the 
Report of the Commissioner for Sche­
duler) Castes and Scheduled Tubes, 
pari I of 1956-.r)7 and stat<

(j> \v .joth< r Go\ pi nnv'nt have con- 
Mdeied the desirability of entrusting 
the task of evaluating pi ogress made 
in the nmov.-l of untouchabihty 
and othei welfnie niatteis to a Com- 
mi.s-.ion tt> be appointed by the Presi­
dent in ac(0id<.'K'i vMth the provisions 
of Article .539 of the Constitution, 
and

(b) if so decision taken thereon?
The Deputy Minister of Home Affairs 

(Shrimati Alva): (a) A Commission to
be appointed undei Article 339 of the 
Constitution can report only on the 
administration of the Scheduled Areas 
and the welfare of the Scheduled 
Tribes m the States It cannot be en­
trusted with the work of evaluating 
the progress made in the lemoval of 
untouchahihty

(b) Does not ause

Production in Defence Establishments
r  Shri S. M. Banerjee:
I Shri Tangamani:

"  Sardar Iqbal Singh:
Shri Ram Krishan:

Will the Minister of Defence be 
pleased to state:

(a) whether a conference was held 
in Delhi in May, 1956 to discuss pro­
duction m Defence Establishments;

(b) if so, the decisions taken by 
the conference; and

(c) whether production of civilian 
goods in Ordnance Factories was also 
discussed9

The Deputy Minister of Defence 
(Shri Raghuramaiah): (a) Yes

(b) This was a meeting of officers of 
Services and of Production and 
Research and Development. Organisa­
tions to exchange ideas, information 
and experience with a view to improve 
and accelerate production of Defence 
Stores The conference was not called 
fo takmp an; decisions 

(<•) Yes
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Central Zonal Council

C Shri Vajpayee:
*91. ■{ Shri D. C. Sharma:

Sardar Iqbal Singh:
Will the Minister of Home Affairs 

be pleased to lay a statement showing:
(a) the subjects discussed at the 

ihird meeting of the Central Zonal 
Council; and

(10 the decision? taken thereon?
The Minister of Home Affairs 

(Pandit G B Pant): (a) A copy of 
the agenda of the meeting is placed on 
the Table of the Lok Sabha. (See 
Appendix I, Annexure No. 75)

(b) The proceedings of the meeting 
have not yet been finalised A copy 
of the proceedings will be placed m the 
Parliament Library a*, soon as they 
are ready.
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Free Mid-day Meals to School 
Children

("Shri Kodiyan:
*f>3. -t Shri D. C. Sharma:

[_ Shri Kaiika Singh:
Will the Minister of Education be 

pleased to state:
(a) whether the Central Govern­

ment have given any financial aid to 
the Stan- Governments for providing 
school children with free mid-day 
meuis, and

lb) if so, the nature and extent of 
aid given’'

The Minister of Education (Dr. K. 
Ii. Shriinaii): (a) Yes, Sir

(b) A statement is laid on the Table 
of the Lok Sabha (See Appendix I, 
annexure No 7fi)

Agreements on Avoidance of Double 
Taxation

f  Shrimati Itenu Chakravartty;
I Shri Vajpayee:
I Shri D. C. Sharma:

*94 J ^ ot,e>’ar:
"j I)i. Ram Subhag Singh:
| Shri Shivananjappa:
| Shri Raghunath Singh:
 ̂Shri Sanganna:

Will the Minister of Finance be 
pleased to state:

(a) whether Government of India 
have finalised the terms of the agree­
ment on avoidance of double taxation




